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representative from South Western Mahar-
_htra regarding transfer of Pune-Miraj KoI-
hapur broadgauge section from the South-
Central zone to Central Railway; and 

(b) if so, the reaction of the Government 
thereto? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAl-
lIKARJUN): (a) Yes, Sir. 

(b) The proposal has been examined in 
the light of operational and administrative 
requirements and not found to be feasible. 

[Translation] 

Ban on Supplying DIesel In Dnm. and 
Canes 

6414. SHRI HARPAl PANWAR: Will 
the Minister of PETROlEUM AND NATU-
RAl GAS be pleased to state: 

(a> whether the ban imposed by the 
Government on supplying diesel in drums 
and canes is still in force and if so, the 
reasons therefor; 

(b) whether farmers are facing great 
difficulties as a result thereof; and 

(c) if so, the action being taken by the 
Govemment for lifting this ban? 

THE MINISTER OF PETROlEUM AND 
NATURAl GAS (SHRI B. SHANKAR-
ANAND): (a) No, Sir. 

(I?) ~ (c) Does not arise. 

Halt of Purl and Nllachal Expre .. at 
Tunciia Station 

8415. SHRl SURESHANAND SY1(AMI: Wli 
the MInIster of RAIlWAYS be ..,.eeI to 
ataIe: 

(a) whether halt of Puri and Nilachal 
Express at Tundla Junction has been can-
celled; -

(b) if so, the reasons therefor; 

(c) whether the Government propose to 
restore halt of these two trains there; and 

(d) if so, when and if not. the reasons 
therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAl-
LlKARJUN): <a) Yes, Sir. 

(b) Operational exigencies. 

(c) No, Sir. 

{d) In order to avoid increasing the total 
running time of the train. 

[English] 

IIagneto-Hydro-Dynamlc Project 

6416. SHRI RADHIKA RANJAN 
PRAMANIK: Will the. MINISTER OF NON-
CONVENTIONAl ENERGY SOURCE be 
pleased to state: 

(a) whether the coal based MHO Pilot 
Power Project has achieved its objective; 

(b) if so, the manner in which this tech-
nology is utilised in the conventional Ther-
mal Power Plants; and 

(c) if not. the reasoos therefor? 

THE MINISTER OF STAlE POWER 
AND NON-coNVENTIONAl ENERGY 
SOURCES (SHRI KAlPNATH RAI): <a) 
The coal based MHO Pilot power plant has 
sUCC8S8fuly demonstrated, at tfle..experi-
mentalleYeI. the technical feasIJiIily of gen-
~ eIectricIIy uUIg MHO l8chnoIogy. 
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C'oOIIIf!*daI generation of electricity based 
on this technology was not the immediate 
objecWe of the research and development 
project. 

(b) MHO technology can be utilised, 
wIh further development. in conventional 
thermal power plants at the top-end of the 
cyCle thereby increasing the possbftity of 
obtaining higher efficiency. 

(c) Does not arise. 

Contracts of Book.statla 

6417. OR. KRUPASINDHU BHOI: Will 
the Minister of RAILWAYS be pleased to 
state: 

(a) Whether MIs AH. Wheeler & Co. 
has been aIIoUed a large number of book-
staBs on railway stations against payment of 
about 3 per cent royalty; 

(b) if so, whether the Government pr0-
pose to run these book-stals by ttsel or to 
allot to other priority categories or to float 
tenders on maturity of the present contract; 
and 

(c) I not. the reasons therefor? 

THE MINISTER OF STATE IN THE 
MINIStRy OF RAlLWAYS(SHRI MAL-
UKARJUN): (a) Yes. Sir. 

(b) No decision has yet been taken in 
this regatd. 

(c) Does not .... 

DouII",of~ 
SectIon 

141&1fRCJ'.MUOALAGlWAPPA: 
·:."'Ii!~laraffWI..WAY8b8pf1."'to .a.II: - - ',l'::'. < • 

(a) whether the railway line between 
Jolarpettai and BangaIore is proposed to be 
doubled; and 

(b) if so, the details thereof and the 
action taken so far thereon? 

THE MINISTER OF STATE IN ntE MINIS-
TRYOFRAlLWAYS (SHRI MALLIKARJUN): 
<a> Yes. Sir. 

(b) Doubling on Jolarpettal-8angalore 
(143 km) has been taken up in phases. 
Doubling between Bangalore city-Whitefield 
(23 km) and Jolarpettai-Kuppam (39 km) 
has already been completed. Doubling on . 
balance portion between Kuppam and White-
field (81 km) wiD be taken up in phases 
depending on eperational requirements and 
availability of resources in the coming years. 

[ Translation1 

Allotment of Trip" P8tr01euJJ' Agencies 
to one person In BI. 

6419. SHRI RAM PRASADSINGH:WiII 
the Minister of PETROLEUM & NATURAl. 
GAS be pleased to referto the',eply given on 
March 5. 1991 to Unstarred QuestIon No. 
1386 regarding allotment of petrol. di .... 
and urosene agencies in Bihar and state: 

(a) whether Still there are cases of allot-
o men! of triple petroleum products agencies 
to one person in the name of various firms; 

(b) If so •. the details thereof and the 
reasons therefor; and 

f;'1 
-fi. 

(c) the steps taIc8n or pmposed to be 
taken against the erring officiaI8 in this ..... 
gard? 

lHEMINISTER OF PElROlEUMAND 
NA1URAL GAS (SHRI 8. SHANKAR-
ANAND): (a) No such·· ...... allmn ...... 
being .... 


